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Should we not pass on something else? I 
think, we go to the next question. Enough 
is enough. 

SHRI N. P. CHENGALRAYA 
NAIDTJ; Sir, you called me also. 

MR. CHAIRMAN: But we have 
enough of these pulses. 

SHRI N, P. CHENGALRAYA 
NAIDU: Sir, as agriculturists, we have to 
put some questions. You allowed the 
consumers and not the producers to put 
the questions. You allow the producers. 

MR. CHAIRMAN: You are so far 
below the others that now I have to think 
of the other questions also. 20 persons 
have asked their    questions. 

They   also    wanted   to    ask.      Now, 
Question No. 143. 

Train Accidents 

♦143. SHRI RAM    LAKHAN PRA-
SAD GUPTA: 

SHRI  LAL  K.  ADVANI:  

Will the Minister of RAILWAYS be 
pleased t0 state the number of major and 
minor train accidents which took place 
and the loss of life perty suffered   as   a   
result   thereof during  the   following  
periods: — 

(i) from   March 25, 1977 to July 20,  
1979; 

(ii) from July 21,  1979 to January 
15, 1980? 

(iii) from    January 16,    1980 to 
December 31, 1980; and 

(iv) from    January 1,    1981     to 
January 15, 1982? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): A statement is laid on the 
Table of the Sabha. 
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SHRI LAL K. ADVANI; Sir, a major 
train accident took place on the 31st of 
August, 1981, involving the Tamil Nadu 
Express. An hon. Lady-Member of this 
House also was involved in that accident. 
Sir, the Government conducted an inquiry 
into that accident. And the findings of the 
Enquiry, apart 'from commenting on that 
particular accident itself has this 
observation t0 make: 

"My assessment of the situation," 
writes Mr. B. P. Sastry, Commissioner 
of Railway safety, "which is also 
shared by several others including 
some of the Railway officials who 
deposed before me in this Inquiry but 
who were not prepared to go on record 
for obvious reasons is that a gmali but 
influential section of Railway officials 
appear to be believing in the philosophy 
'speed at any cost'. Somehow this 
wrong philosophy appears to have 
become the way of life with certain 
officials and it appears to be so much 
deep-rooted that it needs sustained and 
determined efforts to erase it out of 
their minds and substitute it by the 
philosophy "speed with safety*." 

He goes on to say: 

"The fact that in almost all the 
Divisions long lists of drivers ex-
ceeding the maximum authorised speed 
appeared day after day and week after 
week without any let up in the 
frequency on such accidents leads one 
to the inevitable conclusion that speed-
monitoring as practised on' the Railways 
was halfhearted and ineffective." 

Now, this is a severe indictment of the 
Railway administration as a whole, apart 
from the findings in respect of this 
particular incident, i would like to know 
from the Minister what has been done in 
this regard, what steps have been taken 
and what action has been taken to ensure 
t*hat this failure 

on the part of the administration, which ia 
costing the country so many lives, which 
has made train travel absolutely insecure, 
and what is being done about it. 

SHRi MALL1KARJUN: Sir, so far as 
the running of the trains is concerned, 
whether they be goods trains or passenger 
trains or fast passenger trains like the 
Tamil Nadu Express, speed limits are 
invariable prescribed and everybody 
observes the speed limits. The drivers 
who are responsible for these things are 
taken up and also sent on refresher 
courses and they are being alerted now 
a*>d then in this regard. Then, it is also 
ensured that they do not come drunk on 
duties and this check is done by 
breathlyser tests and so many other thingg 
are being instructed to the drivers. The 
maximum speed at which the Tamil Nadu 
Express was going was 100 odd 
kilometres or something like that. 

MR. CHAIRMAN; You gay 100 odd or 
something like that What is 'something 
like that'? 

SHRI MALLIKARJUN: I am sorry, 
Sir; 'like that' in my sense means the 
allowed speed. 

MR. CHAIRMAN; How much? The 
question asked by Mr. Advani is that the 
railways are trying, like the taxi drivers, 
to run the trains faster than they can. 
Trains cannot run beyond a particular 
speed. That ig the question which Mr. 
Advani has raised. 

SHRI PILOO MODY. Why are you 
comparing thle taxi drivers? (Inter-
ruptions). 

SHRI MALLIKARJUN; The rate of 
speed is not given. But in a different way 
at the time of deposition some people 
have expressed »he view that thera are 
some three officials who are interested in 
running the trains at a fast speed.   
(Interruptions). 

MR. CHAIRMAN; What are you doing 
about it, is the question Mr. Advani has 
asked. Very simple. 
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SHRI C. K. JAFFAR SHARIEF; Sir, 
the  Report  of  the  Safety     Commis-
sioner in under the examination of the 
Board.    Sir, different trains, fast and 
super-fast trains, metre-gauge as well as 
broadgauge, have got their gpeed-limits 
a^d the drivers arc supposed to drive only 
according to those restricted speed imits 
and not beyond them. Where  actually 
they have    exceeded the sp£ed limits, if 
that i3 the cause of the accident, we have 
called  it as a human failure and various 
reports are there.   We are trying to build 
up the necessary consciousness in the 
drivers by giving them refresher course  
and by talking to them.    In this connec-
tion the latest thing is that only a few days 
back, only during the last week, our 
Minister and we had    a meeting with the 
drivers, with the    signalling staff,  with 
the guards    and with the station masters, 
in fact with every one who is concerned 
with the safety aspect. 

SHRI LAL K. ADVANI: sir, you will 
appreciate that my question has not been 
answered. I have not given my opinion. I 
have only referred to the Committee's 
Report, which is with the Government, On 
that basis, they might have either said, we 
do not agree with it. They can' say that. 
But he says that it is not merely the drivers 
who are at fault. The speed monitoring by 
the railway administration is faulty as a 
result of which long lists of drivers exceed 
the maximum authorised speeds day after 
day and week after week, without any let 
up in the frequency of such accidents. 

MR. CHAIRMAN.- Does the report 
refer to any recording on graph paper 
or some such thing ____  

SHRI LAL K. ADVANI.  No. 

MR. CHAIRMAN:. ..in the engine 
itself or in the train itself? Is there any 
recording  (Interruptions). 

SHRI LAL K. ADVANI; There are 
elaborate details. I had expected from 
them to tell me whether speed 
monitoring, and the comments made 

by this inquiry committee about the 
failure of the railway administration 
insofar as the speed monitoring i3 con-
cerned, is half-hearted and ineffective? 
Do they accept this verdict and if so, what 
action has been taken in pursuance of this 
report to remedying this situation? This 
was my question to which no answer has 
come. 

SHRI C. K. JAFFAR SHARIEF; I have 
already said that the report to which he has 
referred, ia under examination. Unless the 
report is throughly examined, how can we 
come to any conclusions. I 

SHRI LAL K. ADVANI: Since how 
long? 

SHRI C. K. JAFFAR SHARIEF: How 
can I say that we have accepted or not 
accepted the report without going into the 
merits of the issue. (Interruptions). 

SHRI LAL K. ADVANI: When was the 
report made? When is it expected to be 
decided? 

SHRI MANUBHAI PATEL: In the 
mean time more and more accidents will 
take place. 

SHRI. MALLIKARJUN; For the in-
formation of this hon. House, I may tell 
you that the speed allowed for suepr-fast 
trains 110 kilometres but the 
Commissioner of Railway Safety has 
observed that this train was going at a 
speed of over 120 kilometres per hour. 
In1 general sense, all these monitoring 
and other factors for safety consciousness 
are geing looked into ever since the new 
Minister took over and he is 
concentrating on it. Monitoring factor is 
also one of the factors. 

SHRI LAL K. ADVANI: sir, he 
himself is an old Minister; why put the 
blame on somebody else? Poor Kedar 
Pandey is being blamed. 

SHRI C. K. JAFFAR SHABIEF: What 
my colleague meant was, after the new 
Minister took over, we are personally 
monitoring the punctuality 
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of the trains to avoid late running. As you are 
aware, many a time in the House, many hon 
Members have complained about late running 
of trains. (Interruptions). It is all inter-related. 
So we are personally monitoring this. 

SHRI MANUBHAI PATEL: Let the 
Cabinet Minister reply. 

SHRI ARVIND GANESH KUL-KARNI; I 
only want to submit that Ministers are playing 
like shuttle-cock among themselves. Please 
monitor that kind of shuttle-cock being 
played. 

MR. CHAIRMAN: I am glad that Mr. 
Sethi ia on his legs now. 

SHRI P. C. SETHI; Normally, junior 
Ministers have to reply to some questions, 
and, therofore, I am giving them the 
opportunity of answering some of the 
questions. 

MR. CHAIRMAN; But I wanted the House 
to run1 on time. 

SHRI PILOO MODY: Mr. Chairman, there 
is only one way of describing* it is a head-on 
collision. 

SHRI P. C. SETHI: No question of 
collision. The question is of a general nature 
which has been asked as t0 from which time to 
which time and how many accidents have 
taken place. The question! naturally appears to 
be relating t0 periods of various Ministers, 
which were under Mr. Danda-vate, then Mr. 
Pai, then Mr. Pan-dey... 

MR. CHAIRMAN: Rut they were not 
driving the trains. 

SHRI P. C. SETHI: I am coming to the 
main thrust of the question. Therefore, I must 
frankly admit that as far as this particular 
question of Tamil Nadu Express inquiry is 
concerned, we never expected—personally I 
never expected-—that any question will shoot 
out of this particular accident. 

SHRI LAL K. ADVANI: I did not ask   
about   this     particular   accident. 

SHRI P. C. SETHI: Therefore, I have no 
details with regard to the 

inquiry which the hon. Member has referred 
to about the Tamil Nadu Express, and unless 
the report is examined and comes to us, it 
would not be in the best interest to either 
admit or deny these facts. I can only say that 
we have observed during this short span of 
time that I am here that in certain cases, 
certainly the speed limit and the speed signals 
which have been provided on the track are not 
being observed. And I. am not referring to this 
particular committee—this may be one of the 
reasons, if not for a head-on collision, but at 
least for the derailment of the train. Secondly, 
the maintenance had been poor. Therefore, 
apart from human failure, there' have been 
accidents on account of poor maintenance. We 
are all trying to look into these problems and I 
can assure you, Sir, and the hon. House that as 
far as we are concerned, we would see to it 
that the speed of the train or the fast running 
of the train should not be at the cost of safety. 

SHRI LAL. K. ADVANI: I am grateful to 
the Minister for admitting candidly about 
poor maintenance and over-speeding which is 
going about, because we are all concerned 
about it. I would like to know how much 
mileage or kilometreage of the railway track 
needs immediate replacement. One of the 
factors which is responsible for this kind of 
frequency in accidents is that a large section 
of the track needs repair and imperative 
replacement. What is the total mileage 
involved? 

SHRI P. C. SETHI: As far as the track is 
concerned, 14,000 to 18000 Km. of track 
requires to be replaced, because, some 
fractures have developed. Therefore, every 
year, there is a programme of replacement of 
the tracks. We were short of rails. "We have 
imported quite a few tonnage of rails from 
outside. Therefore, we are trying our best 
within the given means to replace these tracks 
and, as far as possible, wherever the track is 
not being replaced, it is being looked after 
properly  by  ultrasonic   detectors  so 
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that we can know about the defects. We 
are also having detection cars so that we 
can know about the condition of the 
track. 

 

SHRI PATITPABAN PRADHAN: 
Sir, on a point of order. (Interruptions) ... 

SHRI MANUBHAI PATEL: Any 
Member of the other House cannot be 
referred to here. 

 
SHRI J. K. JAIN: I am only asking, is 

there any proposal to give him some 
employment? I am not saying that he is 
doing it. I am only asking, is there any 
proposal to give some employment to * * 
* This is my question. (Interruptions) 
Why are you replying to the question? 
(Interruptions) 

•Deleted as ordered by the Chair. 

SHRI MANUBHAI PATEL: Sir, any 
reference to a Member of the other 
House should be expunged. 

SHRI J. K.    JATN: I am only asking, 
is there any proposal to giv^ employment 
to    *    *    *    in the Railway Ministry? 

MR. CHAIRMAN:    I am not going to 
allow this question to h This has nothing 
to do \ tion  which  has    been    tabled.    
And secondly, it is not proper to name a 
Member  of the other House with a 
sort of innuendo that there is something 
wrong being done.    I think it is just not 
etiquette.   Otherwise, they will be 
mentioning you. 

SHRI J. K. JAIN: Is there any harm in 
giving a proposal? 

MR. CHAIRMAN: No. The name 
should be deleted. The question need not 
be answered. 

SHRI R\ RAMAKRISHNAN: Sir, 
recently, the Indian Railways have, 
unfortunately, become a butt of so many 
jokes going around. The latest joke I 
heard when I came to Parliament was, 
somebody wanted to buy Potassium 
Cyanide to commit suicide, but he was 
told 'do not waste so much money, just 
take a ticket and go by a train'. Of course, 
the hon. Minister cannot be blamed for 
this. But arising out of this question, I 
would like to know whether recently, the 
Kail-way Ministry or the Railway Board 
has issued any instruction to the various 
Zonal Managers saying that accidents 
which generally involve loss of human 
life should not be publicised. Normally, 
even where a goods train meets with an 
accident at some wayside station, where 
the Press Reporters will not be able to go, 
some sort of a Press note is issued. Now, 
is there any such instruction? Railway 
accidents are so much in the news. I 
would like to know, has the Railway 
Board issued any instruction like this 

MR.   CHAIRMAN:     This  is  irrele-
vant. 
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to the Zonal Railways not to publicise these 
accidents? 

MR. CHAIRMAN: Any kind of accident. 
SHRI P. C. SETHI: As far as accidents are 

concerned, whether they are derailment or 
major or minor accidents, it is not correct to 
say that they are not to be publicised. Every 
day, there is some news about this in the 
newspapers.    Therefore,... 

MR. CHAIRMAN: Mr. Minister, it is not a 
very nice thing to admit that every day there 
is news. (Interruptions) 

SHRI SUNDER SINGH BHAN-DARI:    
Most objective interpretation. 

SHRI V. GOPALSAMY: Mr. Chairman, 
Sir, previously the railway coaches-  . 

 
SHRI V. GOPALSAMY: First let me put 

my question, Sir. 
MR. CHAIRMAN: They all want to climb 

the train. They will even sit on the roof. 
SHRI V. GOPALSAMY; Previously the 

railway coaches and railway engines were 
regularly sent to the regular workshops for 
periodical overhauling. This practice was 
strictly followed during the British days and 
till late seventies. Now, according to my 
information the railway coaches are not sent 
for overhauling after every six months to the 
regular workshops every year. Instead they are 
sent to the loco sheds. This is also the cause of 
serious accidents, apart from human failure. I 
would like to know from the hon. Minister 
whether instructions will be given to the 
concerned officials to correct this practice. 

SHRI MALLIKARJUN:     It  is true 
because of    long-standing accumula- 

tion of the overaged ones, for some of the 
wagons and coaches the periodical 
overhauling was not being done regularly and 
there was some time-lag. But now the 
periodical overhauling and routine 
overhauling have been augmented in the last 
one and a half years onwards. 

The overhauling capacity and maintenance 
capacity in the Mechanical Workshops has 
gone up to the extent of 90 per cent, 
compared to the earlier 80 per cent or so. All 
necessary precautions and the infrastructure 
needed to augment overhauling have been 
intensified. I admit that there are some 
overaged coaches and wagons which are not 
in a fit condition for the various reasons 
which have already been mentioned by the 
Minister for Railways regarding maintenance. 
That lacuna is being removed with intensified  
will. 
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SHRI P. C. SETHI: As far as this 

question is concerned, it does not arise 
out of this. However, I would like to 
clarify from memory that there are 
Jamalpur-trained engineers and Jamalpur-
trained people on the staff of the railways. 
In 1960, with the approval of the Union 
Public Service Commission, their 
seniority was fixed and therefore they 
have all along been in the Mechanical 
Department going up to the highest 
positions of the Railway Board. Recently, 
on account of some representation, the 
seniority has been changed, but the whole 
matter has been challenged in a court of 
law and is also pending before the UPSC. 
Therefore, because the matter is sub 
judice, I would not like to say anything 
now. There is some conflict but, on 
account of this conflict—I can assure the 
hon. Members—maintenance of the 
railways and railway track would not be 
allowed to suffer. 

 

 
MR. CHAIRMAN: Last question. Mr. 

Pandey.     (Interruptions) .. . 

SHRI GURUDEV GUPTA: Sir, from 
the very beginning I have been asking. 

MR. CHAIRMAN: I can't ask 
everybody. I have given you enough 
chances. 
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SHRI ERA SEZHIYAN: Regarding the 

increase in the number of the railway 
accidents, two factors have beer, reported to 
be responsible. One is the action of the 
Railway Board in issuing an order by a 
telegram in October, 1980 suspending the 
periodic overhaul of all wagons except those 
which were unserviceable. The second is the 
order issued by the Board in January, 1981 
allowing the loading of the BOX type of 
wagons five tonnes more, that is 10 per cent 
more. These two orders have led to the 
alarming increase in the rate of the accidents. I 
would like to know what happened to these 
two orders issued by the Railway Board. 

MR. CHAIRMAN: First, whether it is a 
fact. 

SHRI P. C. SETHI; As far as overloading 
of wagons is concerned, as an experimental 
measure for some time, the Board allowed 
five tonnes extra t0 be loaded in BOX wagons 
which are considered to be equivalent to two 
and a half times the four-wheeler wagons. 
Now, after this experimentation and after 
clearing the backlog, they have come back to 
the position of two tonnes overloading. This 
is going on since quite some time. 

MR. CHAIRMAN; That is safe, I hope. 
SHRI P. C. SETHI: It is considered safe, 

Sir. 
SHRI ERA SEZHIYAN: What about the 

first one—the stopping of the overhauling of 
the wagons—issued in October,  1980? 
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MR CHAIRMAN: That has been 
answered before. You were not probably 
listening. 

SHRI P. C. SETHI: As far as end-to-
end running of the trains is concerned, it 
is true that previously the old wagons 
used to be examined further every 300 or 
400 kilometres. But since the formation 
of new trains, wherein new gear-boxes 
have come in which can sustain a long 
journey, it has been said that they should 
go from end to end, and after the end of 
the journey, there should be an intensive 
examination of the wagons. 
(Interruptions) 

 

WRITTEN ANSWERS TO 
QUESTIONS 

Upgradation of    posits    of Platform 
Supervisors and Platform Inspectors 

*141. SHRI S. KUMARAN: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the posts 
of Platform Supervisors and Platform 
Inspectors are not being upgraded as was 
done in the case of other categories of 
staff in the Southern Railway from the 
year 1977; 

(b) if so, what are the reasons 
therefor; 

•(e) whether it is also a fact that the 
total number of Platform Supervisors 
and Inspectors are only forty-two; 
\m RS-2 

 

(d) whether Government propose to 
upgrade these two categories also which 
may help to improve the promotional 
avenues in these categories; and 

(e) if so, what are the details fn tliis 
regard? 

THE MINISTER OF RAILWAYS 
(SHRI P. C. SETHI); (a), (d) and (e) A 
demand made by the Staff Side of the 
Departmental Council (Railways) of the 
Joint Consultative Machinery for cadre 
review of the category of Platform 
Inspectors/ Supervisors is under 
examination of the Government. 

(b) Does not arise. 

(c) There are 88 posts of Platform 
Inspectors/Supervisors on Southern 
Railway. 

Production of oilseeds 

•144. SHRIMATI RATAN KUMARI: 
SHRIMATI HAMIDA HABIB-
ULLAH: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the total production of oilseeds in 
the country per year during the last three 
years; 

(b) the domestic consumption of 
oilseeds in the country per year during 
the same period; and 

(c) the amount of foreign exchange 
spent every year to import oilseeds to 
meet the shortage during the same 
period? 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) to (c) A statement is laid on 
the Table of the Sabha. 


